IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :22-07-2024

Date : 22.07.2024

Cc.C

Applied For

(Se
BLAPL- COURT
1 (60502/122.07.2 /00y 0 Iy, saHOO  |c.0. [NO. 2 |order Dtd. 9999-12-31 at
2024 024 No-
024 OLD )
[ (Se
BLAPT,— COURT
60503/ 22.07.2 M K at
2 Loora |o5a 4883/2 | s C.0. |NO. 2 |order Dtd. 2024-07-19 .
024 OLD )
60504/ 22.07.2 APLAEL parThA COURT ;ie
3 0 SARATHT C.0. NO. 2 |order Dtd. 2024-07-18
2024 (024 6854/2 No-
DAS OLD
024 )
[ (Se
WP (C) - COURT WRIT
g |00511/122.07.2 11 o655 BARIK  |C.0. NO. 2 |order Dtd. 2024-07-15 [BRANC 2F
2024 024 No-
2024 OLD H-5
32)
[ CRLREV CRIMI |(Se
COURT
60512/ (22.07.2 |- P.K. NAL  |at
> 2024 (024 48/202 [MOHANTY c.0. T?' Order Dtd. 2024-07-26 |poyrg |No-
3 ION  |2)
60513/ 122.07.2 e JAYADEBA COURT ;iiMI ;ie
© 12024 024 133/20 BEHERA c.0. T?' Order Dtd. 2024-07-16 pporg oo
24 TON  |4)
B WP (C) - COURT wriT | (€
7 |00514/122.07.2 |1 eo5, |y . x. pANDA |c.0. [NO. |order Dtd. 2024-07-16 BRANC |20
2024 024 No-
2024 11 H-4
17)
- WP (C) - COURT wriT | (5
g (60516/122.07.2 1) )g05, |D-K. C.0. NO. |order Dtd. 2024-07-16 BRANC 2°
2024 024 DEHURY No-
2024 11 H-4
17)
., [60517/[22.07.2 [wp(C) - [RAMA COURT o wRIT [(se
2 12024 024 16828/ KRISHNA C.0.lyo. |Order Dtd. 2024-07-16 lppanc ot




10

11

12

13

14

15

16

17

18

19

20

21

2024 |BISOI 11 H-2  |No-
9)
WP (C) - COURT wriT |(°€
60518/ 122.07.2 |1 15c5/ |p. BEHERA |C.0. NO. |Order Dtd. 2024-07-10 BRANC 2T
2024 (024 No-
2024 11 H-5
20)
WP (C) - COURT wriT | (€
60520/ 22.07.2 R.C. at
2024|024 16969/ |\~ 70 o C.0. NO. |Order Dtd. 2024-08-22 [BRANC |°°
2024 10 H-3
13)
WP (C) - |GYANENDRA COURT wriT |(°€
gggjl/ 22.97+2 l4505/2 [kumar C.0. |NO. 2 |order Dtd. 2024-08-27 [BRANC [3°_
024 TRIPATHY OLD H-7 0
WP (C) - COURT wriT |(°€
60522/122.07.2 | 505, |D-K. C.0. INO. 2 |order Dtd. 2024-08-27 BRANC °°
2024 024 DEHURY No-
024 OLD H-7
10)
WP (C) - |GYANENDRA COURT wriT |(°©
28;j3/ 55407'2 16047/ KUMAR C.0. |NO. 2 |Order Dtd. 2024-07-16 BRANC ;t_
2024 |TRIPATHY OLD H-1 4$
WP (C) - COURT wriT |(°€
60524/122.07.2 114547/ |k.c. SWAIN (C.0. NO. |Order Dtd. 2024-08-13 BRANC |2°
2024 (024 No-
2024 10 H-5
32)
WP (C) - |GYANENDRA COURT wriT |(°€
00525/122-07-2 116038/ [KuMAR C.0. NO.  |order Dtd. 2024-07-16 BRANC [°°
2024 |TRIPATHY 10 He1 o[
WP (C) - COURT wriT |(°€
60526/ 122.07.2 11 c1 45/ |y K. ROUT |C.0. NO. |Order Dtd. 2024-07-15 BRANC |2°
2024 024 No-
2024 10 H-6
35)
(Se
WP (C) - COURT WRIT
60527/ 122.07.2 |1 yg453/ |y kK ROUT  |C.0. NO. |Order Dtd. 2024-07-16 BRANC |2°
2024 024 No-
2024 10 H-4
17)
(Se
WP (C) - COURT WRIT
60528/ 122.07.2 |1 109/ 7. BAG C.0. NO. |order Dtd. 2024-08-20 BRANC 2°
2024 024 No-
2024 10 H-5
32)
(Se
WP (C) - COURT WRIT
60529/122.07.2 |1 ygcy/ |y K ROUT  |C.0. NO. |Order Dtd. 2024-07-16 BRANC |2°
2024 (024 No-
2024 10 H-4
17)
WP (C) - COURT wrT | (5€
60530/ [22.07.2 ASTSH at
2021 |01 14266/ | 0\ or pay [C:O. NO.  Order Dtd. 2024-07-15 [BRANC [°°_
2024 10 H-5
32)
22[60532/[22.07.2 [wp(C)- [ K PANDA [C.O. [COURT [Order Dtd. 2024-07-16 [WRIT |(Se
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24
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29

30

31

32

33

34

2024 |024 14878/ NO. BRANC |at
2024 10 H-4  |No-
17)
(Se
WP (C) - COURT WRIT
60533/122.07.2 11 1970, M. MISHRA NO. |Order Dtd. 2024-07-15 [BRANC [>T
2024 024 No-
2024 10 H-3
12)
ABLAPL (Se
COURT
60534/ 122.07.2 |- BATL- |at
5024 024 841/20 N. SAHOO Tg. Order Dtd. 2024-07-18 5 No—
24 10)
ABLAPL (Se
COURT
60535/ 122.07.2 |- N. at
2024 024 576/20 |MAHARANA Tg' Order btd. 2024-07-18 No-
24 10)
(Se
WP (C) - COURT WRIT
60536/ 122.07.2 |1 ygce/ Iy kK ROUT NO. |order Dtd. 2024-07-16 BRANC |2C
2024 024 No-
2024 10 H-4
17)
ABLAPL (Se
COURT
60537/ 122.07.2 |- BATL- |at
sooa  lona 287,20 M-R SAHOO Tg. Order Dtd. 2024-07-18 | e
24 9)
(Se
WP (C) - COURT WRIT
60539/ 122.07.2 1,0 ¢ 50 |6, sunpARA NO. 2 |order Dtd. 2024-07-31 [BRANC 2T
2024 024 No-
24 OLD H-1
49)
(Se
WP (C) - COURT WRIT
60540/ 122.07.2 1y hg¢o ) |a K PANDA NO. 2 |order Dtd. 2024-07-16 BRANC |2C
2024 (024 No-
2024 OLD H-4
17)
ABLAPL b ApTPTA COURT (se
60541/ (22.07.2 |- BATL- |at
2024 |ooa s861 /2 [KU- NO. 2 |Order Dtd. 2024-07-18 | -
0o MOHANTY OLD 7)
(Se
WP (C) - COURT WRIT
60542/122.07.2 |1 4gc4/ |a K PANDA NO. 2 |order Dtd. 2024-07-16 BRANC |2C
2024 024 No-
2024 OLD H-4
17)
ABLAPL (Se
COURT
60543/ (22.07.2 |- GANESH BATL- |at
2024 024 279/20 |SAHOO NO. 2 Order Dtd. 2024-07-18 |, No-
OLD
24 8)
BLAPL- |PRADIPTA COURT (Se
28224/ 22,972 l6811/2 [ku. NO. 2 |Order Dtd. 2024-07-18 o
024 MOHANTY OLD 8;’
(Se
WP (C) - COURT WRIT
38225/ 55407' 16878/ [P K NAYAK NO. |order Dtd. 2024-07-16 BRANC ;2_
2024 10 H-2

9)




35

36

37

38

39

40

41

42

43

44

45

46

47

BLAPL- COURT
60546/ 22.07. R.K at
sora . |55 6835/2 | "0 o NO. |Order Dtd. 2024-07-18 o
024 10
9)
(Se
BLAPL- COURT
60548/ 22.07. BATL- |at
2024 024 46/202 |S.R PANI NO. 1 No-
4 10
3)
(Se
WP (C) - COURT WRIT
60549/122.07.2 |1 caqg8/ |p k NAYAK NO. |Order Dtd. 2024-07-16 [BRANC 2T
2024 (024 No-
2024 10 H-2
9)
BLAPL- COURT |Order Dtd. 2024-07- (se
60550/ (22.07. SUJIT KU. . at
2024 024 6832/2 SWAIN NO. 18Judgement Dtd. No—
024 10 2024-07-18, o)
ABLAPL (Se
COURT
60551/ 122.07.2 |- PRANAYA BAIL- lat
2024 024 6878/2 |SWATN Tg Order Dtd. 2024-07-18 | No-
024 6)
(Se
WP (C) - COURT WRIT
60552/122.07.2 |1 caqg8/ |p k NAYAK NO. |Order Dtd. 2024-08-22 [BRANC 2T
2024 1024 No-
2024 10 H-2
9)
ABLAPL (Se
COURT
60553/ 122.07.2 |- PRANAYA at
2024 |024 6882/2 |SWATN Tg Order Dtd. 2024-07-18 No-
024 9)
ABLAPL (Se
COURT
60554/ 122.07.2 |- PRANAYA at
2024 |024 6872/2 |SWATN Tg Order Dtd. 2024-07-18 No-
024 9)
(Se
BLAPL- COURT
60556/122.07.2 |s0 /o |u .k PANDA NO. |Order Dtd. 2024-07-18 at
2024 1024 No-
024 10
9)
(Se
WP (C) - COURT WRIT
60557/122.07.2 1 co75/ |p k NAYAK NO. |order Dtd. 2024-08-22 BRANC |2C
2024 024 No-
2024 10 H-2
9)
ABLAPL (Se
COURT
60558/ 122.07.2 |- PRANAYA at
2024|024 6873/2 |SWAIN 1o [Order Drd. 2024707718 No-
024 9)
(Se
WP (C) - COURT WRIT
60559/122.07.2 |1 caqg8/ |p & NAYAK NO. |Order Dtd. 2024-08-22 [BRANC 2T
2024 (024 No-
2024 10 H-2
9)
60560/ 22.07.2 P“BLAPL lopanava COURT paTL- | (°€
2024 024 - SWAIN NO. Order Dtd. 2024-07-18 5 at
6876/2 10 No-




[ 024 10)
[ (Se
BLAPL- COURT
60561/ 22.07. B. BATL- lat
48000, 155 6841/2 | " oo NO.  |order Dtd. 2024-07-18 |, e
024 10
9)
[ (Se
WP (C) - COURT WRIT
4900562/122.07.2 |7 agg/ |p x Navak NO. |Order Dtd. 2024-08-22 [BRANC 2T
2024 024 No-
2024 10 H-2
9)
[ ABLAPL (Se
COURT
60563/ 122.07.2 |- PRANAYA at
012024 024 6869/2 |SWAIN 1o [Owder Drd. 2024707718 No-
024 9)
[ (Se
WP (C) - COURT WRIT
51(00564/122.07.2 ) rag8, |p x NAVAK NO. |order Dtd. 2024-08-22 BRANC |2C
2024 024 No-
2024 10 H-2
9)
[ (Se
BLAPL- COURT
52(00565/122.07.2 | fa 55 Iy R SAHOO NO. |order Dtd. 2024-07-18 at
2024 |024 No-
024 10
9)
[ ABLAPL (se
COURT
60566/ [22.07.2 |- BATL- lat
53,008 lona 6908,/ |AK MOHANTY Tg. Order Dtd. 2024-07-18 | -
024 2)
- WP (C) - COURT wrrT | (5€
54(00567/122.07.2 1,57, |G. JAYASING NO. |Order Dtd. 2024-07-16 [BRANC 2T
2024 |024 H No-
024 10 H-6
25)
[ ABLAPL (se
COURT
60568/ [22.07.2 |- AJIT KUMAR at
%2024 024 6884/2 |SAHOO gfb 2 |order Dtd. 2024-07-18 No-
024 25)
[ (Se
BLAPL- COURT
60569/ [22.07. GANESH at
56,004 |ooa 2512/2 |7 NO. 2 |order Dtd. 2024-07-18 e
024 OLD
25)
[ ABLAPL (se
COURT
60570/ 122.07.2 |- ABHIJIT BAIL- |at
57 | ona - |opa 5881 /2 |oas ggb 2 [order ptd. 2024-07-18 | .
024 3)
[ (Se
WP (C) - COURT WRIT
5g|00571/122.07.2 1) 458/ |r & Das NO. |order Dtd. 2024-08-13 BRANC |2C
2024 |024 No-
2024 10 H-7
5)
[ ABLAPL (se
COURT
60572/ 122.07.2 |- NIKUNJA at
5912024 024 6880/2 |KUMAR ROUT Tg' Order Dtd. 2024-07-18 No-
024 5)
. [60573/[22.07.2 [wp (C) - [uMARANTA COURT oo [WRIT [(se
6015024 024 16844/ |CHHOTRAY No. |0rder Dtd. 2024-08-22 lopac |at
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62

63

64

65

66

67

68

69
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71

72

2024 10 H-2  |No-
9)
(Se
BLAPL- COURT
60574/ 122.07-2 |, /035 |y, saHOO |C.0. [NO. 2 |order Dtd. 2024-07-18 at
2024  |024 No-
024 OLD
9)
ABLAPL (Se
COURT
60575/ [22.07.2 |- BAIL- lat
5024 024 6857/2 G SAHOO C. ggb 2 |Order Dtd. 2024-07-18 5 No-
024 11)
WP (C) - COURT wriT |(°€
60577/ 122.07. UMAKANTA at
oaa lo%s 16845/ | b on S [C.0. NO.  lorder Dtd. 2024-08-22 [BRANC |27
2024 10 -2 oS
60578/ 122.07 AERAE COURT gie
o4 oo cg77/2 [KSHITISH [C. Tg. Order Dtd. 2024-07-18 o
024 9)
(Se
BLAPL- COURT
60579/122.07.2 | /010 /5 |o. MOHANTY |C.0. NO. |order Dtd. 2024-07-1g PAIR™ |2t
2024  |024 2 No-
024 10
8)
ABLAPL Se
60580/ 122.07.2 |- TR DAS c §8URT Order Dtd. 2024-07-18 ;t
2024  |024 6871/2 2 e : No-
024 8)
(Se
WP (C) - COURT
60581/122.07.2 |1 co0¢ /|5, saHOO |C.0. NO. |Oorder Dtd. 2024-07-15 at
2024 024 No-
2024 10
8)
ABLAPL Se
60582/ 122.07.2 |- N SAHOO c ESURT Order Dtd. 2024-07-18 ;t
2024  |024 6868/2 2 e : No-
024 8)
(Se
WP (C) - COURT
60583/ 122.07.2 |1 co9¢ /|5, saHOO  |C.0. NO. |order Dtd. 2024-07-15 at
2024  |024 No-
2024 10
8)
(Se
BLAPL- COURT
60584/122.07.2 |, 1 9/5 |6 samo0  |c.0. NO. 2 |Oorder Dtd. 2024-07-18 at
2024  |024 No-
024 OLD
8)
ABLAPL Se
60585/ 22.07. B BP TANGA C ESURg Order Dtd 2024-07-18 ;t
2024 024 6864/2 2 in : No-
024 8)
(Se
BLAPL- COURT
60586/122.07.2 |/015 /5| B ROUT |C.0. NO. 2 |Order Dtd. 2024-07-1g PAIL™ [at
2024  |024 2 No-
024 OLD
8)
173[60587/ [22.07.2 [BLAPL- B B ROUT  [C.O. [COURT |Order Dtd. 2024-07-18 | [(Se




74

75

76

77

78

79

80

81

82

83

84

85

2024 |024 6803/2 NO. 2 at
024 OLD No-
8)
60588/ [22.07 S COURT ;ie
2024 024 6862/2 D HAZRA ggb 2 |Order Dtd. 2024-07-18 No-
024 8)
(Se
BLAPL- COURT
60589/122.07.2 |1354 /5 |5 B ROUT NO. 2 |order Dtd. 2024-07-18 at
2024|024 No-
024 OLD
8)
ABLAPL (Se
COURT
60590/ 122.07.2 |- BAIL- |at
2024 024 6858/2 J KAMILA ggb 2 |Order Dtd. 2024-07-18 5 No—
024 12)
(Se
WP (C) - COURT WRIT
o0508/122-07-2 133641/ |v. pas NO. 2 lorder Dtd. 2024-07-18 [BRANC o= _
2023 OLD H-4 °©
52)
(Se
CRLMA- COURT
60595/122.07.2 |78/50 |s.K. BARIK NO. |order Dtd. 2024-09-02 “ATET At
2024  |024 1 No-
4 14
5)
CRP- COURT cIviL | (°€
60596/ |22.07. p.C. at
ova leos 17/202 |00 NO. 2 |order Dtd. 2024-09-02 REVIS |°°
3 OLD TON 1)
(Se
CRP- COURT CIVIL
60597/122.07.2 |3¢ 505 |p k. JENA NO. 2 |order Dtd. 2024-07-19 REVIS |20
2024|024 No-
3 OLD ION
1)
(Se
COURT CIVIL
60598/ 22.07.2 |cRP- at
2024 024 5/2024 P.K. JENA NO. Order Dtd. 2024-09-02 REVIS No—
14 TON
1)
SHATK COURT cIviL | (°€
28220/ 35407‘ 255524 ABDUL NO. |order Dtd. 2024-09-02 REVIS ;z_
NAYEEM 14 TON 1)
(Se
WP (C) - COURT
60604/122.07.2 115047, k. pARIDA NO. |order Dtd. 2024-07-19 at
2024|024 No-
2024 14
1)
ABLAPL (Se
COURT
60607/ 122.07.2 |- G BAIL- |at
2024 024 140/20 |JAYASINGH NO.  |Order Dtd. 2024-07-18 1, No-
14
24 1)
(Se
WP (C) - COURT WRIT
00008/122-07-2 l1g45a/ |5 DAS NO.  lorder Dtd. 2024-07-16 [BRANC [2°
2023 14 H-1

3)




86

87

88

89

90

91

92

93

94

95

96

97

98

ABLAPL (Se
COURT
60609/ (22.07.2 |- BAIL- |at
0o |55 L4820 RK MALLICK C. Ti. Order Dtd. 2024-07-18 e
24 2)
(Se
WP (C) - COURT WRIT
60610/122.07.2 |3/ 0 /o0 k. sagoo |c.0. NO. |order Dtd. 2024-07-16 BRANC 2T
2024 1024 No-
21 14 H-2
9)
ABLAPL (Se
COURT
60611/ 122.07.2 |- BAIL- |at
0oa |52 152 /20 [RK MALLICK . Ti. Order Dtd. 2024-07-18 e
24 3)
60612/ 122.07 AERAE COURT ;ie
0o |55 899/00 AK MOHANTY . Ti. Order Dtd. 2024-03-20 e
24 3)
ABLAPL (Se
COURT
60614/ 122.07.2 |- JAYADEBA at
2024  |024 899/20 |BEHERA NO.  |Order Dtd. 2024-07-18 No-
14
24 3)
(Se
WP (C) - COURT WRIT
60615/122.07.2 | 996/ |x.c. paNDA (c.0. NO. |Order Dtd. 2024-07-19 BRANC 2T
2024 1024 No-
2024 14 H-1
30)
60616/ (22.07 APRAEL lasnok COURT <ie
Dl KUMAR C.0. NO. |order Dtd. 2024-07-18 @
2024 024 6899/2 | - i No-
024 30)
ABLAPL COURT (Se
60618/122.07.2 |- B DAS C NO Order Dtd. 2024-07-18 at
2024 024 6904/2 B : No-
024 30)
WP (C) - COURT wrT | (5€
60619/ 22.07. M/S.PURUSO at
2024 024 11864/ | 10 " Ciore NO. |order Dtd. 2024-07-19 BRANC |°°
2018 14 H-1
31)
ABLAPL (Se
COURT
60620/ (22.07.2 |- BAIL- lat
202 lona 6902, [AK MOHANTY C. Ti. Order Dtd. 2024-07-18 .
024 2)
60622/ 122.07 AERAE COURT gie
0oa |59 537,20 |J-R NAYAK . Tg. Order Dtd. 2024-07-18 e
24 2)
ABLAPL (Se
COURT
60624/ (22.07.2 |- BYOMAKESH BAIL- |at
2024 |024 104/20 |TRIPATHY |°° TZ' Order Dtd. 2024-07-18 |, No-
24 12)
60625/ 122.07.2 PBLAPL IbnraraM COURT BATL- | (o€
2024 024 - SINGH C. NO. Order Dtd. 2024-07-18 5 at
6896/2 14 No-




[ 024 11)
[ (Se
WP (C) - WRIT
99 |60626/122.07.2 1) -a75/|s. Dpasn COURT |5 der Dtd. 9999-12-31 |BRANC |2°
2024 024 NO. 1 No-
2024 H-2
9)
N WP (C) - wriT |(°€
1060628/ |22.07. M/S.PURUSO COURT at
0 |2024 024 11863/ TTAM CHULI NO. 1 Order Dtd. 2024-07-19 |BRANC No-
2018 H-1
31)
[ ABLAPL (Se
10(60629/(22.07.2 |- BALARAM COURT at
1 12024  |024 6886/2 |SINGH No. 1 [0rder Dtd. 2024-07-18 No-
024 31)
[ (Se
BLAPL-
1060630/ 122.07. COURT at
5 loona  lona 6798/2 MK MOHANTY N, 1 |order Dtd. 2024-07-18 oo
024
31)
[ ABLAPL (Se
BINDU
1060632/ 22.07.2 |- COURT at
3 2024|024 898/20 |ShORS no. 1 |Order Dtd. 2024-07-18 No-
24 31)
[ WPC (OA on (se
1060633/ (22.07.2 |) - DILLIP COURT o at
4 2024 024 2360/2 |SAMAL No. 1 [0rder Dtd. 2024-07-16 ﬁra”c No-
018 1)
[ (Se
BLAPL-
1060634/ 122.07. COURT at
5 |oosa oo 6799/2 |PK MISHRA N, ] lorder Dtd. 2024-07-18 -
024
1)
[ ABLAPL (se
1060636/ 22.07.2 |- COURT BATL- |at
¢ |osa 55 977 /20 M-R BARIK N, 1 |order ptd. 2024-07-18 | oo
24 7)
[ (Se
BLAPL-
1060638/ 122.07. COURT BATL- |at
= loooa . lona 6801/2 |PK MISHRA NG, 1 |order Dtd. 2024-07-18 | e
024
11)
[ ABLAPL (se
COURT
10(60639/(22.07.2 |- BAIL- |at
8 12024 024 6568/2 S N GAYA I;gD 2 |Order Dtd. 2024-07-02 5 No-
024 8)
[ SECON | (Se
RSA- COURT
1060641/ |22.07. s. D at
o |osa 55 73/202 |0 NO. 2 |order Dtd. 9999-12-31 | . |°°
4 OLD
L 4)
[ (Se
BLAPL- COURT
11160642/ 122.07.2 |00 /5 |pk MOHANTY NO. 2 |order Dtd. 2024-07-18 at
0 2024 (024 No-
024 OLD
4)
11[60643/[22.07.2 [BLAPL- [AMLAN COURT o .. |BATL- [(se
1 12024  |024 6826/2 MOHANTY No. 2 Order Dbtd. 2024-07-18 |, at




024 OLD No-
9)
[ SECON | (se
11160644/122.07.2 ?gg/zo R. DAS 0 EgURg Order Dtd. 2024-07-18 |° at
2 12024 (024 : el € : APPEA |No-
06 OLD
L 3)
[ (Se
BLAPL- COURT
1160645/ [22.07.2 S.R at
3 loosa . lona 6810/2 | - o [C.0. NO. 2 |Order Dtd. 2024-07-18 -
024 OLD
3)
N BLAPL- COURT (se
1160646/ (22.07.2 AMLAN BAIL- |at
1 bona  loga 6853/2 | oy .0. |NO. 2 |order Dtd. 2024-07-18 |, e
024 OLD
9)
[ SECON | (se
RSA- COURT
1160647/ 22.07.2 T.K. D at
5 loosa  lona 199/20 |~ .0. |NO.  |order Dtd. 9999-12-31 ' . "
24 11
L 5)
[ (Se
BLAPL- COURT
11160648/ 122.07.2 | c01 35 |a K BEHERA [C.0. |NO. |Order Dtd. 2024-07-18 at
6 2024 |024 No-
024 11
5)
[ TRPCRL (se
COURT
1160649/ 22.07.2 |- P.K. at
7 12024 (024 101/20 MOHANTY +0. [NO.  jOrder Dtd. 2024-07-16 No-
11
23 5)
[ TRP (C) CHIEF (se
1160650/ [22.07.2 |- JUSTT M.J.C at
s lose 55 Lo1/20 BB+ TANGA C.0. |- oVC " lorder Dtd. 2023-06-28 oo
23 COURT 6)
[ CHIEF (se
TRP (C)
1160651/ [22.07.2 A. JUSTT M.J.C lat
9 2024 024 5 /2024 |SUNDRRAY 0. legrg (Order Dtd. 2024-07-16 No-
COURT 6)
[ CHIEF (se
BLAPL- |AMLAN
12160653/122.07.2 [ 5040 /2 |SHANTT 0. [995TL 6 ger ptd. 2024-07-18 at
0 2024 |024 054 i CE'S No-
COURT 6)
[ TRP (C) (se
COURT
1260654/ [22.07.2 |- M.J.C |at
L lboon |52 159,20 [P-K- SWAIN [C.O. Ti. Order Dtd. 2024-09-10 -
24 6)
[ (Se
BLAPL- COURT
1260655/ (22.07.2 A K BAIL- |at
5 ona o5 5748/2 | oy .0. NO.  |order Dtd. 2024-07-18 e
024 11
6)
[ (Se
BLAPL- COURT
12160656/122.07.2 |50, /5 |p k BARTK |C.0. NO.  |Order Dtd. 2024-07-18 at
3 2024 |024 No-
024 11
6)
112[60657/ [22.07.2 |[TRPCRL [SWAYAMPRAV [C.O. [COURT [Order Dtd. 2024-07-16 [BAIL- |(Se




2024 |024 - A DASH NO. 1 at
34/202 11 No-
4 3)
[ (Se
BLAPL- COURT
12160658/122.07-2 fggy6 /5 |a. MoHANTY [c.0. NO. |Order Dtd. 2024-07-18 SAIL™ at
5 2024 |024 2 No-
024 11
9)
[ (Se
BLAPT,~ COURT
12160660/ 122.07.2 | cocr /o |a k BEHERA |C.O0. NO.  |Order Dtd. 2024-07-18 PAIR™ |2t
6 2024 |024 2 No-
024 11
9)
[ (Se
BLAPL- COURT
12160661/122.07.2 fgg33,5 |7 prADHAN [C.0. NO. |order Dtd. 2024-07-18 [PAIP™ [3E
7 |2024 |024 2 No-
024 11
12)
[ (Se
BLAPI,— COURT
12160663/122.07.2 ) 0g/5> |7 prapHAN |C.0. NO.  |Order Dtd. 2024-07-1g8 PAIR™ at
8 12024 024 1 No-
024 11
1)
[ (Se
BLAPL- COURT
12160664/122.07.2 | c00 5 | 7. PRADHAN |C.0. |NO. |order Dtd. 2024-07-1g PRILT |2t
9 12024 024 2 No-
024 11
8)
[ (Se
BLAPI,— COURT
13160665/122.07.2 | co0e o |7 pRADHAN |C.0. |NO. |Order Dtd. 2024-07-18 at
0 2024 024 No-
024 11
8)
[ (Se
BLAPT,—
13160666/ [22.07.2 P.K. COURT BATL- |at
Ubosa ! 155 3800/2 |00 c.0. |0 |order Dtd. 9999-12-31 | e
023
11)
[ STBA
wee (oa | 2P on |(5e
13160668/ [22.07.2 |) - ’ COURT at
57 lboza . loas 54052 |SAMBHU C.0. | o 5 [order Dtd. 2024-07-16 Branc |-
ol CHARAN h 5
NATH
SHARMA
[ (Se
BLAPT,~
13(60669/ [22.07.2 S.K COURT BATL- |at
3 |oosa |59 6806/2 00 o C.0. |0 |order Dtd. 2024-07-18 | e
024
13)
[ WPC (OA on (se
13(60670/22.07.2 |) - DILLIP COURT at
4 12024 024 1713/2 |SAMAL €-0-lyo. 3 Order Dtd. 2024-07-16 iranc No-
018 1)
[ WPC (OA on (se
13160671/ 22.07.2 |) - COURT at
5 2024 024 1661/2 B. SAMAL C. NO. 3 Order Dtd. 2024-07-16 ﬁranc No-
018 1)
113[60672/ [22.07.2 [wpc (oA [P.C. DAS [c.O. [COURT [order Dtd. 2024-07-18 [oA  |[(Se




2024 024 C) - NO. 3 Branc lat
681/20 h No-
18 1)
WPC (OA o (Se
60673/ 122.07.2 |C) - S.K. COURT at
2024 (024 155/20 |ACHARYA C.0. lyo. 3 [Order Dtd. 2024-07-16 Branc |
h
18 1)
FAO— MISC. |(Se
60674/ (22.07. COURT APPEA |at
2024 |o2a 528/20 S. SAMAL  |C.O. |07 |Order Dtd. 2024-07-12 | No-
SEC. |2)
FAO- MISC. |(Se
60675/ 122.07. A.K. COURT APPEA |at
2024 024 ;24/20 MTSHRA C. NO. 1 Order Dtd. 2024-07-26 L No-
SEC. |5)
(Se
BLAPL-
60677/ 122.07. PRANAB COURT at
2024 024 4062/2 KUMAR DAS C. No. 1 Order Dtd. 2024-07-19 No-
024
5)
(Se
BLAPL-
60678/ (22.07. COURT BAIL- lat
2024 024 2942/2 |BK SINGH C. NO. 1 Order Dtd. 2024-07-19 1 No-
024
3)
(Se
BLAPL-
60680/ (22.07. COURT at
2024 024 1319/2 R B MISHRA [C. No. 1 Order Dtd. 2024-07-18 No-
024
3)
(Se
BLAPL-
60681/ (22.07. COURT BAIL- lat
2024 024 119/20 R B MISHRA [C. NG, 1 Order Dtd. 2024-07-18 1 No-
24
6)
(Se
WP (C) - WRIT
60682/122.07. 33088/ |S. DASH C. COURT Order Dtd. 2024-07-16 BRANC |2°
2024 024 NO. 1 No-
2020 -7
44)
(Se
WP (C) - WRIT
60683/ 122.07. 32846/ |S. DASH C. COURT Order Dtd. 2024-07-16 |BRANC at
2024 024 NO. 1 No-
2020 H-4
27)
(Se
WP (C) - WRIT
60684/122.07.2 |50045/|s. pasg |c.o. |SO9RT order Dtd. 2024-07-16 [BRANC |2F
2024 024 NO. 1 No-
2020 H-4
27)
(Se
WP (C) - WRIT
60685/ 122.07. 32845/ |s. BISWAL [C. COURT Order Dtd. 2024-07-16 |BRANC |2°C
2024 024 NO. 1 No-
2020 H-4
27)
(Se
WP (C) - WRIT
60686/ 122.07.2 |50046/|s. srswar |c.o. |COYRT lorder Dptd. 2024-07-16 [BRANC |2F
2024 024 2020 NO. 1 He4 No-

27)




WP (C) - WRIT
60688/ 122.07.2 |33008/ v, swaIn COURT | der Dtd. 2024-07-16 BRANC °F
2024 024 NO. 1 No-
2020 H-7
44)
(Se
WP (C) - WRIT
60690/122.07.2 [505-5 |5 ¢ pas COURT | der Dtd. 2024-07-19 BRANC 2°
2024 024 NO. 1 No-
011 H-2
34)
(Se
WP (C) - WRIT
60691/122.07.2 |1 5547 / |5, BARIK COURT |5 ger Dtd. 2024-07-16 |BRANC 2°
2024 024 NO. 1 No-
2013 H-7
44)
(Se
WP (C) - WRIT
60692/122.07.2 1179575 |x MaNDA COURT |5 der Dtd. 2024-07-19 BRANC 2°
2024 024 NO. 1 No-
024 H-2
34)
(Se
WP (C) - WRIT
60693/ 22.07. BISWAJIT COURT at
aoaa [55a 1172/2 [gy 000 o] |order Dtd. 2024-07-19 [BRANC |°°
024 H-2
34)
(Se
WP (C) - WRIT
60694/122.07.2 115975 | c. JENA COURT |5 der Dtd. 2024-07-16 BRANC o°
2024 024 NO. 1 No-
018 g
5)
(Se
WP (C) - WRIT
60695/ 22.07. A.K. COURT at
024 524 1797/2 [onten o, ] |order Dtd. 2024-07-16 [BRANC |°
018 H-7
5)
(Se
WP (C) - WRIT
60696/122.07.2 1177575 |5 k BISWAL COURT | der Dtd. 2024-07-19 BRANC 2F
2024 (024 NO. 1 No-
024 H-2
34)
(Se
WP (C) - WRIT
60697/ 22.07. s R COURT at
024 oo 14629/ (2 p oo o, lorder Dtd. 2024-07-18 [BRANC 5=
2024 H-2
6)
(Se
WP (C) - WRIT
60698/ 122.07.2 150035 |5 k. DAS COURT |5 der Dtd. 2024-07-16 |BRANC |2°
2024 |024 NO. 1 No-
024 H-4
19)
(Se
WP (C) - WRIT
60699/ (22.07. P K COURT at
s0a . [55a 14629/ |0 no. 7 |order prd. 2024-07-18 BRANC 7 -
2024 H-2
6)
(Se
WP (C) - WRIT
60700/ 122.07.2 |5465/5 |r . R.DAS COURT |5 Ger Dtd. 2024-07-16 BRANC 2°
2024 024 NO. 1 No-
024 H-4
19)
WP (C) - |BIJAY WRIT |(se
28;22/ 32407' 11984/ [KUMAR ;gURg Order Dtd. 2024-07-02 |BRANC |lat
2024 |SETHI : H-4 |No-




[ | | | | | | 27)

(Se
WP (C) - WRIT
16160703/122.07.2 1956375 |k r.pas  [c.0. |SOPRT |order Dtd. 2024-07-16 BRANC 2T
2 2024 |024 NO. 6 No-
024 H-4
19)
[ (Se
WP (C) - WRIT
1660704/ |22.07.2 ABINASH COURT at
3 |ooza |55 11984/ [0 oty G0« g g (Order Dtd. 2024-07-02 [BRANC |~
2024 H-4
27)
[ WRIT
BRANC | (Se
WP (C) - H at
26 28225/ 35407'2 1811/2 EEEERA c.o. ;gURg Order Dtd. 2020-01-22 | (DIVI No-
020 : STON 109
BENCH |)
)
(Se
WP (C) - WRIT
16160706/ 122.07.2 1) 1923, Iy & marta |c.0. |COURT lorder ptd. 2024-07-15 BRANC |20
5 2024 |024 NO. 6 No-
2011 H-5
47)
[ (Se
WP (C) - WRIT
16(60707/ 22.07.2 R.K. COURT at
s boza lo2a 18111/ |1 C.0. |0 ¢ |order Dtd. 2024-07-16 [BRANC |°°_
2020 H-6
24)
- BLAPL- COURT (se
1660708/ [22.07.2 CHHABT BAIL- lat
7 |ooza oo 9602/2 |- C.0. NO. |order Dtd. 2022-11-22 | -
022 17
12)
- WP (C) - COURT wriT |(°€
16160709/ [22.07.2 B R at
s loza |53 4394/2 |- onn [C.O. NO.  Order Dtd. 2024-07-19 [BRANC |°°_
014 17 H-4
38)
- BLAPL- COURT (se
16(60710/ [22.07.2 H.K. BAIL- lat
o |hozs 534 4939/2 |0 " o C.0. NO. |order Dtd. 2023-05-16 | e
023 17
5)
[ (Se
BLAPT,~ COURT
17060711/ [22.07.2 M.R. BAIL- lat
o boza |5z 3485/2 |, 0 C.0. NO. |order Dtd. 2024-07-19 | -
023 17
1)
B BLAPL- COURT (se
17 60714/ [22.07.2 SRINIBASH at
L boza ! lona 4521/2 |00 o C.0. NO. |order Dtd. 2024-07-16 e
024 17
1)
[ (Se
BLAPT— COURT
17160715/122.07.2 |1 3544/ |5 pas C.0. NO. |order Dtd. 2024-07-19 PAID™ @t
2 2024 024 1 No-
2023 17
1)
[ WP (C) - COURT WRIT |(Se
§7 28226/ 32407'2 11488/ P N NAYAK |C.0. |[NO. |order Dtd. 2024-07-16 BRANC |at
2020 17 H-7  |No-




[ | | | | | | 15)

(Se
WP (C) - COURT WRIT
17160717/ 22.07.2 ALK. at
1 looza  lona 79/202 0~ C.0. |[NO.  |order Dtd. 2024-07-16 BRANC |°°_
4 17 H-5
21)
[ ABLAPL (se
COURT
17160718/ (22.07.2 |- BAIL- |at
s looza  lona 22620 [H-K PATRA [C.O. Tg. Order Dtd. 2024-07-18 | -
24 6)
- WP (C) - COURT wriT |(°€
17160719/122.07.2 111454/ |p N NAYAK |C.0. NO. |Order Dtd. 2024-07-16 BRANC |20
6 2024 024 No-
2020 17 H-7
15)
i WP (C) - COURT wriT |(°€
17160720/122.07.2 111469/ |p § NAYAK |C.0. |NO. |Order Dtd. 2024-07-16 BRANC |20
7 12024 |024 No-
2020 17 H-7
15)
N ABLAPL (Se
COURT
1760721/ 22.07.2 |- BATL- at
s |lhoss 55 L54/20 |7-R NAYARK [C.O. TS. Order Dtd. 2024-07-18 | -
24 2)
- WP (C) - COURT wriT | (€
17160722/122.07.2 115179/ |k . XK. NATH |c.0. NO. |order Dtd. 2024-07-16 BRANC |20
9 2024 024 No-
2024 17 H-6
36)
- WP (C) - COURT wriT |(°€
18160723/122.07.2 |11 133/ |y k RoUT  |C.0. NO.  |order Dtd. 2024-07-18 [BRANC &0
0 2024 024 No-
2024 17 H-2
7)
N WP (C) - COURT wriT |(°€
18160724/122.07.2 |0y 4075 |[JUPHISTIR | o i |order Dtd. 2024-07-16 [BRANC |20
1 2024 024 SAHOO No-
024 17 H-4
37)
[ ABLAPL (se
COURT
1860725/ [22.07.2 |- at
5 loose . |55 6850,/ M-K PANI  [C.0. TS. Order Dtd. 2024-07-18 e
024 37)
N WP (C) - COURT wriT |(°€
18160726/ 122.07.2 |)5c08/|a p saHOO |c.0. |NO. |order Dtd. 2024-07-16 BRANC |20
3 12024 (024 No-
2013 17 H-1
31)
[ (Se
BLAPL- COURT
18160727/122.07.2 | 035 /5 Ak MOHANTY |C.0. NO. |Order Dtd. 2024-07-19 at
4 2024 |024 No-
024 17
31)
N WP (C) - COURT wriT |(°€
18160729/122.07.2 1 cy0a/ \a. saHOO |C.0. NO. |order Dtd. 2024-06-25 BRANC 2
5 12024 (024 No-
2015 17 H-3
12)
18/60730/[22.07.2 [BLAPL- COURT BATL- |(Se
¢ ooz 55 4831, BK MOHANTY (C.0. |- """ lorder Dtd. 2024-07-19 |7 o




024 17 No-
8)
[ (Se
WP (C) - WRIT
18160731/122.07.2 11 ¢g¢3/ |5 x sanoo |c.o. |COURT lorder ptd. 2024-08-08 [BRANC |20
7 2024 |024 NO. 6 No-
2024 H-3
13)
[ ABLAPL (se
COURT
18(60733/ 22.07.2 |- BAIL- |at
o losa” lona c865 /2 [B-S SWAIN [C. ggb 2 |order Dtd. 2024-07-18 | e
024 7
N WP (C) - COURT wriT |(°€
18160734/122.07.2 |15, |[JUDHISTHIR |y lyq 5 |order Dtd. 2024-07-19 [BRANC |20
9 2024 024 SAHOO No-
2024 OLD H-5
47)
N WP (C) - COURT wriT |(°€
o’ 58225/ 22.072 110092/ |n. DASH  [c.0. |NO. 2 [order Dtd. 2024-06-25 BRANC o0
2014 OLD B2 o)
[ (Se
BLAPL- COURT
19160736/ 122.07.2 )90 /5 |s pash C.0. NO. |order Dtd. 2024-07-19 at
1 2024 024 No-
024 17
7)
[ ABLAPL (se
COURT
19(60737/ [22.07.2 |- S.R BAIL- at
2 2024 |024 6866/2 [paTTANATK OO+ NO-  (Order Dtd. 2024-07-18 |, No-
17
024 1)
[ (Se
BLAPL- COURT
19160738/122.07.2 1,503 /5 MR saHOO |c.0. NO. |order Dtd. 2024-07-19 at
3 12024 |024 No-
024 17
1)
[ ABLAPL (se
COURT
19(60739/ [22.07.2 |- BAIL- |at
i bosa loa c867/2 M-R BARIK [C. ggb 2 order ptd. 2024-07-18 | .
024 2)
- WP (C) - COURT wriT |°©
19160740/122.07.2 1510475 |s.R. 0JHA |c.0. |NO. 2 |order Dtd. 2024-06-25 BRANC |20
5 12024 |024 No-
018 OLD H-1
1)
[ (Se
BLAPT— COURT
19160741/122.07.2 |3, 6575 |a MALLICK |c.0. |NO. 2 |order Dtd. 5000-01-01 at
6 2024 (024 No-
024 OLD
1)
- WP (C) - COURT wriT | (€
19160742/122.07.2 1,051/ |s.R. 0JHA |c.0. |NO. 2 |order Dtd. 2024-06-25 BRANC |20
7 2024 |024 No-
2017 OLD H-3
14)
[ ABLAPL (se
COURT
19060743/ 22.07.2 |- at
s losa oo cgg/2 |S-MOHANTY [C. gib 2 lorder Dtd. 9999-12-31 -
024 14)
l19[60744/ [22.07.2 |wp (C) - [DILLIP (C.0. [COURT |order Dtd. 2024-11-13 [WRIT |(Se




2024 |024 4857/2 [SAMAL NO. BRANC |at
024 23 H-3  |No-
11)
(Se
BLAPL- COURT
60745/122.07.2 | /005 /5 |p. pARIDA NO. |Order Dtd. 2024-07-18 at
2024  |024 No-
024 23
11)
(Se
BLAPL- COURT
60746/ 122.07.2 |£004/2 |7. PRADHAN NO. |Order Dtd. 2024-07-18 [°ATR™ |8t
2024 024 1 No-
024 23
6)
MISC. |(Se
MACA- COURT
60747/122.07-2 lg36/20 v K PATI NO. |order Dtd. 2024-07-18 0 oh 3t
2024|024 i o L No-
SEC. 1)
(Se
WP (C) - COURT WRIT
60748/122.07.2 ;5,03 |s.R. OJHA NO. |order Dtd. 2024-06-25 BRANC |20
2024 024 No-
2017 23 H-3
14)
MISC. |(Se
MACA- COURT
60749/ 122.07.2 [ e /50 |5 DERURY NO. |order Dtd. 2024-11-20 AFFEA jat
2024|024 P o L No-
SEC. |9)
(Se
BLAPL- COURT
60750/ 122.07.2 | 003 /5 |7 R NAYAK NO. |Order Dtd. 2024-07-19 at
2024 024 No-
024 23
9)
(Se
WP (C) - COURT WRIT
60751/122.07.2 |, 3487/ |s.R. oJHA NO. |order Dtd. 2024-06-25 BRANC |2C
2024  |024 No-
2017 23 H-2
34)
MISC. |(Se
MACA- COURT
60752/122.07-2 1395 /50 |a p SAHOO NO. |order Dtd. 2024-07-18 “FFEA |2F
2024 |024 i’ 2 L No-
SEC. |4)
MISC. |(Se
MACA- COURT
60753/ |22.07. MOTILAL APPEA |at
a00a . 554 512/20 MOSHER gg. Order Dtd. 2024-07-18 [ e
SEC. |4)
(Se
WP (C) - COURT WRIT
60754/122.07.2 |, 3,466/ |s.R. OJHA NO. |Order Dtd. 2024-06-25 [BRANC 2T
2024 |024 No-
2017 23 H-2
34)
(Se
BLAPL- COURT
60755/122.07.2 |10, |s BARIK NO. |Order Dtd. 2024-07-18 at
2024 |024 No-
024 23
34)
(Se
WP (C) - COURT WRIT
00156/122-07-2 53484/ |5.R. 0JHA NO. lorder Dtd. 2024-06-25 [BRANC 2°_
2017 23 H-2

34)




WP (C) - COURT WRIT
60757/122.07.2 153,853/ | 7. DEHURY NO. |Order Dtd. 2024-06-25 [BRANC 2T
2024 (024 No-
2017 23 H-2
34)
(Se
WP (C) - COURT WRIT
60758/ 122.07.2 |, 3,85/ |5. DEHURY NO. |Order Dtd. 2024-06-25 [BRANC 2T
2024 1024 No-
2017 23 H-2
34)
(Se
WP (C) - COURT WRIT
60759/ 122.07.2 |51 00/ |5, DEHURY NO. |order Dtd. 2024-06-25 [BRANC |o°
2024 (024 No-
2017 23 H-3
14)
(Se
WP (C) - COURT WRIT
60760/ 122.07.2 |, 65975 | 5. DEHURY NO. |Order Dtd. 2024-06-25 [BRANC 2T
2024 1024 No-
017 23 H-4
38)
(Se
WP (C) - COURT WRIT
60761/ 122.07.2 |, 19175 | 5. DEHURY NO. |order Dtd. 2024-06-25 [BRANC |2°
2024 (024 No-
017 23 H-5
32)
WP (C) - COURT wriT |(°€
60762/122.07.2 |3, 45,|S K. NO. |Order Dtd. 2024-06-25 [BRANC 2T
2024 1024 MISHRA No-
2016 23 H-7
10)
MISC. |(se
MACA- COURT
60763/122.07.2 |5 /0 /50 |a MOHANTY NO. |Order Dtd. 2024-07-1g [PFFEA jat
2024 024 - 03 L No-
SEC. 1)
WP (C) - M/S.DINESH COURT wriT |(°€
60764/ 22.07. : at
2024 lo9a 23183/ [KUMAR NO. |Order Dtd. 2024-06-25 BRANC >~
2016 |PANDA 23 H-7 ©
10)
MISC. |(se
MACA- COURT
60765/ 122.07.2 |g/5 /50 |s ® SAHOO NO. |Order Dtd. 2024-07-1g [FFFEA |3t
2024 1024 - 03 L No-
SEC. 1)
MISC. |(se
MACA- COURT
60766/ 22.07. MOTTILAL APPEA |at
024 o5 é233/2 MLSHER gg. Order Dtd. 2024-07-18 |, -
SEC. 1)
(Se
WP (C) - COURT WRIT
60767/ 122.07.2 |g) 035 |5 R. oJHA NO. |order Dtd. 2024-06-25 BRANC |2C
2024 (024 No-
019 23 H-6
26)
(Se
WP (C) - COURT WRIT
60768/ 22.07. B.K. at
2024|024 8463/2 |oriroa NO. Order Dtd. 2024-06-25 BRANC |~
019 23 H-6
26)
MACA- COURT MISC. |(se
60769/ 122.07.2 1 153 /5 |n MOHANTY NO. |order Dtd. 2024-07-18 |APPEA |at
2024 (024
017 23 L No-




[ 'sEC. [1)
MISC. |(Se
MACA- COURT
22160770/ 122.07.2 94 /501 |3 DEHURY NO. |order Dtd. 2024-07-18 AFFEA jat
5 2024 |024 ) = L No-
SEC. |7)
n WP (C) - COURT wriT |(°€
22160771/ 122.07.2 |} 35,7 , DIBAKAR NO. |Order Dtd. 2024-07-18 [BRANC 2T
6 2024 024 SAMAL No-
2024 23 H-5
22)
N WP (C) - COURT wriT |(°€
22160772/ 122.07. B.K. at
2 loosa 554 2146/2 1 o NO. |Order Dtd. 2024-06-25 BRANC ° "
018 23 a1 [
[ MISC. |(Se
MACA- COURT
22160773/ 122.07.2 |94 /501 |5 k SAHOO NO. |Order Dtd. 2024-07-1g PFFEA |t
8 2024 024 5 03 L No-
SEC. |7)
N WP (C) - COURT wriT |(°€
22160774/ 122.07.2 150,655 s v, oJHA NO. |Order Dtd. 2024-06-25 [BRANC [>T
9 2024 024 No-
018 23 H-1
1)
__' MISC. |(Se
MACA-
23160775/ 22.07. COURT APPEA |at
3 boza” 624 335/20 S R OJHA NG, [order Dtd. 2024-10-24 | e
SEC. |4)
[ MISC. |(Se
MACA-
23160776/ 22.07. COURT APPEA |at
= Lo2a . lona 2§3/2o A DAS No. 7 [0rder Dtd. 2024-07-18 | -
SEC. |7)
[ (Se
WP (C) - WRIT
23160777/ 122.07. B.N. COURT at
> loza  lona 9048/2 3o NG, , (Order Dtd. 2024-06-25 [BRANC °-_
016 H-4
46)
- (Se
WP (C) - WRIT
23160778/ 122.07.2 190,875 |7, DEHURY COURT |5 der Dtd. 2024-06-25 BRANC 2°
3 2024 024 NO. 7 No-
016 H-4
46)
23160779/ 122.07.2 MACA™ I1suaRr cH COURT g;g;A éie
1 boza | oo 323/20 - No. o (order Dtd. 2024-07-18 | -
SEC. |7)
[ MISC. |(Se
MACA- COURT
23160780/ 122.07.2 11504 /5 |5 k $AHOO NO. |order Dtd. 2024-11-28 AFPFEA jat
5 2024 |024 053 0 L No-
SEC. |9)
N WP (C) - COURT wriT |(°€
23160781/ 22.07. J.D. at
= Losa | looa 23485/ 00 NO. |Order Dtd. 2024-06-25 BRANC |~
2017 10 H-2
34)
23[60782/[22.07.2 [wp (C) - COURT s e WRIT [(Se
7 12024 024 23485/ S.R. OJHA NO. Order Dtd. 2024-06-25 BRANC lat




2017 10 H-2  |No-
34)
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2024 024 6925/2 [KUMAR DAS | ggb 2 |order Dtd. 2024-07-19 No-
024 9)
ABLAPL (Se
COURT
60920/ (22.07. - A. K. BAIL- at
2024|024 6914/2 MOHANTY  |C° gfb 2 |0rder Dtd. 2024-07-19 1, No-
024 2)
(Se
BLAPL- COURT
60921/ 122.07. JYOTISH at
oaale%s 5725/2 |3 0 S o |c.0. [No. 2 |order Dtd. 2024-07-19 o
024 OLD
2)
60922/ 122.07 AL COURT ;ie
2024 024 6957/2 SARAT DASH C. ggb 2 |Order Dtd. 2024-07-19 No—
024 2)
ABLAPL (Se
COURT
60923/ 122.07.2 |- J. R. BAIL- |at
2024 |024 6956/2 [BISWAL < gfb 2 |order Dtd. 2024-07-19 ) No-
024 2)
ABLAPL COURT (Se
60924/ 122.07.2 |- B. DAS C.0. |NO. 2 |order Dtd. 2024-07-19 at
2024 (024 6954/2 2 Rl et : No-
024 2)
ABLAPL Se
60925/ 122.07.2 |- N. SAHOO |c ESURg Order Dtd. 2024-07-19 ;t
2024 (024 6949/2 N Rl e : No-
024 2)
60926/ 122.07 APLAFL bpy COURT BATL- <ie
Ul PRASAD C.O0. INO. 2 |order Dtd. 2024-07-19 a
2024  |024 69472 1 No-
024 DASH OLD 2)




60927/ 122.07 APRAE ls1mn COURT gie
A PRASAD NO. 2 |order Dtd. 2024-07-19
2024 (024 6945/2 |0 oim No-
024 2)
(Se
BLAPL- COURT
60928/ 122.07.2 | 953 /5 |a. MOHANTY NO. 2 |order Dtd. 2024-07-19 at
2024 024 No-
024 OLD
2)
BLAPL- |SANTOSH COURT (Se
00529/122-07-2 3548 /2 [xumar NO. 2 |order Drd. 2024-07-19 DATRT 8°
024 MAHANTY OLD 5
ABLAPL (Se
COURT
60930/ 122.07.2 |- SAMIR at
2024 024 6964/2 [BARIK ggb 2 |order Dtd. 2024-07-19 No-
024 1)
60931/ 122.07 S COURT ;ie
021 |o9a 506,y SARAT DASH ggb 2 |order Dtd. 2024-07-19 -
024 1)
BLAPL- COURT (Se
60932/ (22.07. SOMANATH BATL- lat
202 094 293/20 |22 NO. 2 Order Dtd. 2024-07-19 | e
24 OLD
3)
60933/ 122.07 APRAEL lasnsn COURT BATL- <ie
Dl KUMAR NO. 2 Order Dtd. 2024-07-19 @
2024 024 6968/2 | o omm 2 No-
024 11)
60934/ |22 07 ABLAPL |santoSH COURT ;ie
2021 loza " lege7,o [KUMAR NO. 2 |order Dtd. 2024-07-19 -
00 MAHANTY OLD e
BLAPL- NANDA COURT (Se
38235/ 55407' 5253/2 |[KISHORE NO. 2 |order Dtd. 2024-07-19 o
024 ROUT OLD ©
11)
(Se
BLAPL- COURT
60936/ 22.07. s. s. BATL- lat
s02a . |02 5234/2 0% on NO. 2 |order Dtd. 2024-07-19 | e
024 OLD
12)
(Se
BLAPL- COURT
60937/ (22.07. JYOTTSH at
02a oo 5678/2 |5 ot LA NO. 2 |order Dtd. 2024-07-19 e
024 OLD
12)
ABLAPL (Se
COURT
60938/ 122.07.2 |- B. K. BATI- lat
2024 (024 6947/2 MISHRA gib 2 |0rder Dtd. 2024-07-19 1, No-
024 2)
60939/ [22.07.2 PBLAPL |y ¢ COURT (Se
2024 024 - PATRA NO. 2 |Order Dtd. 2024-07-19 at
6939/2 OLD No-




N 024 o
(Se
BLAPT,~ COURT
37160940/ [22.07. R. K. at
o bo2a | lona 2558/2 | 1y NO. 2 |Order Dtd. 2024-07-19 e
024 OLD
2)
[ (Se
BLAPL- COURT
37160941/ (22.07. P. K. at
5 boza  lona 1665/2 |- o NO. 2 |order Dtd. 2024-07-19 e
024 OLD
2)
[ (Se
BLAPT,~ COURT
38160942/ (22.07. s. K. at
> bosa loza 4961/2 21 0 NO. 2 |Order Dtd. 2024-07-19 e
024 OLD
2)
N BLAPL- |SANJIB COURT (e
i8 28223/ 35407‘ 1912/2 [KUMAR NO. 2 |order Dtd. 2024-07-19 ;Z_
024 BHANJADEO OLD )
[ (Se
BLAPL- COURT
38160944/122.07.2 3,175 |5 k. paTI NO. 2 |order Dtd. 2024-07-19 o1ET |2F
2 2024 |024 2 No-
024 OLD
11)
[ (Se
BLAPI,— COURT
38160945/122.07.2 3,35 /5 |5, k. pATI NO. 2 |Order Dtd. 2024-07-19 --IET jat
3 2024 024 2 No-
024 OLD
10)
[ (Se
BLAPL- COURT
38160946/ 122.07.2 |59 35 5 |5 k. pATI NO. 2 Order Dtd. 2024-07-19 at
4 2024 |024 No-
024 OLD
10)
[ ABLAPL (se
COURT
38160947/ (22.07.2 |- R. K. BAIL- lat
5 2024 |024 6959/2 MALLICK gfb 2 |Order Dtd. 2024-07-13 1, No-
024 1)
[ ABLAPL (se
COURT
38160948/ [22.07.2 |- R. K. BAIL- lat
6 2024 024 6917/2 MALLICK gib 2 |Order Dtd. 2024-07-13 1, No-
024 1)
3860949/ [22.07 APEEEE avwan COURT gie
O SHAKTT NO. 2 |Order Dtd. 2024-07-19
7 12024 |024 6938/2 |0 oLb No-
024 1)
3860950/ [22.07 APRAEL lBDy COURT gie
0 SAGAR NO. 2 |Order Dtd. 2024-07-19
8 [2024 |024 6932/2 | oim No-
024 1)
3860951/ [22.07 AP lavor COURT gie
A PRAKASH NO. 2 |order Dtd. 2024-07-19
9 2024 024 6930/2 |, oLb No-
024 1)
39(60952/(22.07.2 [ABLAPL [HAREKRUSHN COURT (se
0 2024 024 - A DASH No. p [0rder Dbtd. 2024-07-19 at




6927/2 OLD No-
024 1)
39(60953/ [22.07 AP asnsn COURT gie
Dl KUMAR C.0. |NO. 2 |order Dtd. 2024-07-19
1 2024 |024 6923/2 | o oLh No-
024 1)
[ ABLAPL (se
COURT
3960954/ [22.07.2 - BYOMAKESH at
2 [2024 024 6918/2 TRIPATHY NO. 2 |0rder Dtd. 2024-07-19 No-
OLD
024 1)
N BLAPL- COURT (se
39|60955/ |22.07. JUDHISTHIR at
3 oona loga 6884/2 |- C.0. |NO. 2 |order Dtd. 2024-07-19 e
024 OLD
1)
[ ABLAPL (Se
COURT
3960956/ [22.07.2 |- JADUNATH at
4 2024 |024 6929/2 [PRADHAN | ggb 2 |order Dtd. 2024-07-19 No-
024 1)
[ ABLAPL (se
COURT
3960957/ (22.07.2 |- at
s |ooaa 155 6937/ [P+ SAHOO  [C. ggb 2 lorder Dtd. 2024-07-19 e
024 1)
[ ABLAPL (Se
COURT
3960958/ [22.07.2 |- M. M. at
6 |2024 |024 6931/2 NAYAK €-0. N9 2 |order Drd. 2024-07-19 No-
024 1)
[ ABLAPL (se
COURT
39(60959/ [22.07.2 |- BYOMAKESH at
7 12024 (024 6921/2 |TRIPATHY |°° gfb 2 |Order Dtd. 2024-07-19 No-
024 1)
[ (Se
BLAPL- COURT
3960960/ [22.07. A. K. at
s bosa | lona 6858/2 | L C.0. |NO. 2 |order Dtd. 2024-07-19 .
024 OLD
1)
[ (Se
BLAPL- COURT
39160961/122.07.2 fgg56 /5 [kSHITISH  |C.0. |NO. 2 |order Dtd. 2024-07-19 SAIL™ At
9 2024 024 2 No-
024 OLD
12)
[ (Se
BLAPL- COURT
40160962/ 122.07.2 | /g)575 11, p. SAHU |C.0. NO. 2 |Order Dtd. 2024-07-19 at
0 [2024 024 No-
024 OLD
12)
[ (Se
BLAPL- COURT
4060963/ (22.07. P. K. at
L looza loga 6872/2 | 0 o C.0. NO. 2 |order Dtd. 2024-07-19 e
024 OLD
12)
N BLAPT,~ COURT (Se
4060964/ (22.07. PRADIPTA at
5 looza 53 6340/2 | 7 on NO. 2 Order Dtd. 2024-07-19 -
024 OLD
12)
140[60965/ [22.07.2 [BLAPL- [BALARAM  [C.O. |COURT |Order Dtd. 2024-07-19 | [(Se




3 [2024

024 6883/2 |SINGH NO. 2 at
024 OLD No-
12)
N CRLMC- COURT crimr | (°€
. 28221/ 22.97:% 11880/2 |ax PATRA  [C.0. |NO. 2 |order Dtd. 2024-07-19 NAL |2
024 OLD MISC 7?
N CRLMC- COURT CRIMI | (°€
20100512/ 22.07-2 l1ggo/2 PR |c.0. NO. 2 |order Dtd. 2024-07-19 NAL o0
024 OLD MISC |
[ ABLAPL (se
40160973/ 122.07.2 |- COURT BAIL- |at
c lhoza 55 6755/ M-K- PANI [C.0. | ""0 lorder Ded. 2023-09-14 | e
023 9)
[ (Se
WP (C) -
4060974/ 22.07.2 COURT at
= booza ! lona 17146/ K.R. JENA [C.O. | ""_ order Dtd. 2024-07-19 .
2024
9)
[ WRIT
BRANC | (Se
WP (C) - H at
go 28225/ 55407‘2 16887/ |T. BAG C. ;gURg Order Dtd. 2024-07-19 |(DIVI No-
2024 : STON |112
BENCH |)
-2)
ABLAPL ;ie
40160977/ 22.07.2 |- PRADEEP COURT
9 2024 024 6958/2 [KuMAR pas |C°O¢ |yo. 7 (Order Dtd. 2024-07-19 No
112
024
)
WRIT
BRANC | (Se
WP (C) - H at
él 38228/ 52407'2 16870/ |G. DAS C. ;gURg Order Dtd. 2024-07-19 |(DIVI No-
2024 : STON |112
BENCH |)
-2)
[ (Se
BLAPL- at
41160980/ 122.07.2 3465/2 |D K JENA C. COURT Order Dtd. 2024-07-19 No-
1 2024 |024 NO. 7
024 112
)
CRLREV CRIMT |(Se
41160981/ [22.07.2 |- BALARAM COURT NAL  |at
2 2024 |024 289/20 |SINGH C.0. lyo, 7 |Order Dtd. 2024-09-03 lppyrq oo
23 TON  |4)
[ (Se
WP (C) - WRIT
41160983/122.07.2 |c9a175 7. BaG c.o. |SOURT o der Dtd. 2024-07-16 BRANC 2°
3 2024 |024 NO. 7 No-
022 H-6
35)
l41[60984/ [22.07.2 [ABLAPL [PRADEEP  [C.O. [COURT [order Dtd. 2024-07-19 [BAIL- |(Se




2024 024 - KUMAR DAS NO. 7 2 at
6960/2 No-
024 9)
(Se
WP (C) - WRIT
60986/ 122.07.2 |, 0113/ |7, Bag c.o. |SOURT |5 der Dtd. 2024-07-16 BRANC 2°
2024|024 NO. 7 No-
2022 H-6
16)
ABLAPL (Se
60987/ 122.07. - PRADEEP COURT BAIL- at
2024  |024 6968/2 |[KUMAR DAS No. 7 [0rder Dtd. 2024-07-19 1, No-
024 11)
ABLAPL (Se
60990/ |122.07. - SAMBEET COURT BAIL- |at
2024 024 6944/2 PATTANAYAK O |yo. 7 [0rder Dtd. 2024-07-19 1 No-
024 2)
ABLAPL (Se
60997/ 122.07. - PRADEEP COURT at
2024|024 770/20 |BEHERA C.0. lyo, 7 |Order Dtd. 2024-07-18 No-
24 2)
(Se
BLAPL-
60999/ 22.07. COURT at
voaa o2, 6892/2|7 P KAR  [c.0. |-0°" |order Dtd. 2024-07-19 o
024
2)
ABLAPL (Se
61005/ 122.07.2 |- SUMAN COURT at
2024  |024 5889/2 [MITRA C.0. lyg, 7 |Order Dtd. 2024-07-19 No-
024 2)
ABLAPL (Se
61006/ 122.07.2 |- SUMAN COURT at
2024 |024 5888/2 MITRA C.0. lyo. 7 |Order Dtd. 2024-07-19 No-
024 2)
ABLAPL (Se
RAJIB
61007/22.07.2 |- LOCHAN c.o. |OURT |5 der Dtd. 2024-07-19 at
2024  |024 5857/2 NO. 7 No-
PATTNATK
024 2)
61008/ 2,072 [0 COURT -
ooa 2 Ss0a/o B K NAYAK [C. ggb 2 lorder Dtd. 2024-06-18 o
024 2)
BLAPL- SANJIBR COURT (Se
01009/122-07-2 1168/20 [umaR C.0. NO. 2 [order Dtd. 2024-07-19 AR 3F
24 BHANJADEO OLD 9)
BLAPL- BICHITRA COURT (Se
2%220/ 22,972 1272/20 naRAYANA  [C.0. NO. 2 jOrder Dtd. 2024-07-19 e
24 SATAPATHY OLD 9)
61011/ 122.07 AERAE COURT gie
2024 024 5801/2 A K NAYAK C. I;i].j 2 |Order Dtd. 2024-06-18 No-
024 9)




BLAPL- AMLAN COURT
gégi2/ 35407' 6889/2 |SHAKTT NO. 2 |Order Dtd. 2024-07-19 ;z_
024 PAUL OLD 9)
(Se
BLAPL- COURT
61014/122.07.2 |/991 /5 |x pANG NO. 2 |Order Dtd. 2024-07-19 [°ATh™ |at
2024 1024 2 No-
024 OLD
12)
(Se
BLAPL- COURT
61015/122.07.2 |/095 /5 |1, ray NO. 2 |Order Dtd. 2024-07-19 at
2024 024 No-
024 OLD
12)
(Se
BLAPL- COURT
61017/ 22.07. PRAMOD at
2024 |59 6905/2 | e o NO. 2 |order Dtd. 2024-07-19 e
024 OLD
12)
(Se
BLAPL- COURT
61018/ 22.07. PRAMOD at
024 lo2a 6909/2 | o o NO. 2 |Order Dtd. 2024-07-19 -
024 OLD
12)
61020/ 122.07 AERAE COURT éie
2024 024 5799/2 A K NAYAK ggb 2 |Order Dtd. 2024-06-18 No—
024 12)
(Se
BLAPL- COURT
61021/ 22.07. PRAMOD at
2020 |ooa 6910/2 | e 1o NO. 2 |Order Dtd. 2024-07-19 -
024 OLD
12)
ABLAPL (Se
COURT
61022/ 122.07.2 |- P K at
2024 024 5673/2 [MOHANTY ggb 2 |Order Dtd. 2024-06-18 No-
024 12)
(Se
BLAPL- COURT
61023/ 22.07. PRAMOD at
020 |55 6913/2 | e 1o NO. 2 |Order Dtd. 2024-07-19 e
024 OLD
12)
ABLAPL (Se
COURT
61024/ 122.07. - GANESH BAIL- at
2024|024 5768/2 |[SAHOO gib 2 |order Dtd. 2024-06-18 |, No-
024 12)
(Se
BLAPL- COURT
61025/122.07.2 | o1 ¢ /> |MK MOHANTY NO. 2 |0rder Dtd. 2024-07-19 at
2024 024 No-
024 OLD
12)
61026/ 122.07 AERAE COURT ;ie
2024 024 5351/2 SARAT DASH ggb 2 |Order Dtd. 2024-07-19 No—
024 12)
BLAPL- |SANTOSH COURT (Se
2(1)227/ 32407' 6921/2 KUMAR NO. 2 Order Dtd. 2024-07-19 at
024 MAHANTY OLD No-




N ] )
ABLAPL (Se
COURT
4461028/ 22.07.2 |- PRASANJIT at
0 2024 024 5351/2 [BEHERA 0. 2 [order Drd. 202470715 No-
024 12)
[ ABLAPL (se
COURT
4461029/ 22.07.2 |- at
1 12024 024 5301/2 PK DAS I(\)IED 2 |Order Dtd. 2024-07-19 No-
024 12)
[ ABLAPL (Se
SANTOSH COURT
34 25220/ 55407' ;911/2 KUMAR NO. 2 Order Dtd. 2024-07-19 EAIL_ ;z_
MAHANTY OLD
024 8)
[ ABLAPL (se
COURT
44161031/ [22.07.2 |- BATL- |at
5 boaa loga 7164, BB MALLICK ggb 2 [order Dtd. 2024-07-19 | oo
024 6)
[ ABLAPL (Se
COURT
44161032/ (22.07.2 |- JAYADEBA at
4 2024 |024 6178/2 BEHERA ggb 2 |Oorder Dtd. 2024-06-25 No-
024 6)
[ ABLAPL (se
COURT
44161033/ (22.07.2 |- at
s boaa loga 5636/2 [A MOHANTY ggb 2 lorder Dtd. 2024-07-19 oo
024 6)
[ ABLAPL (se
COURT
44161034/ 22.07.2 |- BATL- |at
¢ ooz 55 6255/ M R SRHOO ggb 2 [order Dtd. 2024-06-25 | -
024 3)
[ ABLAPL (se
44161035/ (22.07.2 |- COURT BATL- |at
2 boona . lona 5693/ |PK PANI N, g [order Dtd. 2024-07-19 |7 oo
024 6)
[ ABLAPL (se
44161036/ [22.07.2 |- COURT at
o boza lona o127/ PK NAYAK N, 5 Order Dtd. 2024-07-19 e
024 6)
[ ABLAPL (se
44161037/ 122.07.2 |- ANITA COURT at
9 [2024 024 5411/2 |SAHOO No. 5 [0rder Dtd. 2024-07-19 No-
024 6)
[ (Se
BLAPL-
4561038/ [22.07. BIDYUTLATA COURT at
2 booza . loza 6689/2 | o N & |order Dtd. 2024-07-19 oo
024
6)
[ ABLAPL (se
45161039/ |22.07.2 |- COURT BAIL- |at
looon |55 11765, |J PRADHAN No. s |Order Dtd. 2024-07-19 | -
2023 2)
45[61040/[22.07.2 [TRP (C) COURT Ca no M.T.C [(se
5 loosa  lona B S K BEHERA N0 |order Dtd. 2024-08-09 o




116/20 11 No-
24 6)
N WP (C) - |LAXMT COURT wrrT | (€
35 gégjl/ 52407'2 4618/2 NARAYAN NO. |order Dtd. 2024-07-18 BRANC ;z_
023 RAYATSINGH 11 H-2 o)
M WP (C) - COURT wrrr | (5°
45161042/122.07.2 156,93/ |5 Kk RATH NO. |order Dtd. 2024-07-18 [BRANC |[2©
4 2024 |024 No-
2023 11 H-2
50)
N WP (C) - COURT wriT |(°€
45161043/122.07.2 |)5419, | ¢ panpa NO. |Order Dtd. 2024-07-19 [BRANC 2T
5 2024 |024 No-
2019 11 H-2
9)
[ CRLREV CRIMI |(Se
COURT
4561044/ 22.07.2 |- P K NAL  |at
6 [2024 |024 303/20 |MOHANTY T?' Order btd. 2024-07-16 |ppyrs No-
12 ToN  |1)
[ (Se
BLAPL- COURT
45161045/122.07.2 |)505 /5 |yr ROUTRAY NO. |Order Dtd. 2024-07-19 [PATh™ |at
7 2024 |024 1 No-
024 11
5)
ABLAPL | 1 v AKRTSHN COURT (Se
4561046/ 22.07.2 |- at
o looa 55 417,92 P NO. 2 |0rder Dtd. 2024-07-19 .
MOHAPATRA OLD
024 5)
4561047/ (22.07.2 e DIBAKAR COURT ;iiMI ;ie
9 2024 024 22/201 |SAMATL ggb 2 |0rder Dtd. 2024-07-16 lppy1s INo-
2 TON  |4)
ABLAPL | 1 Y AKRTSHN COURT (Se
46161048/ (22.07.2 |- at
0 12024 024 5416/2 A NO. 2 |Order Dtd. 2024-07-19 No-
MOHAPATRA OLD
024 4)
4661049/ 22.07.2 ?RLREV M/S . SURYA COURT EiiMI ;ie
1 2024 024 169/20 ﬂ??ﬁ;ﬁN Tg' Order Dtd. 2024-06-20 lppyrg yo-
13 TON  |5)
[ CRLREV CRIMT |(se
COURT
46161050/ [22.07.2 |- P K NAL  |at
2 2024 024 1108/2 |MOHANTY Tg' Order Dtd. 2024-07-16 pporg oo
014 TON  |5)
4661051/ |22.07.2 ERLREV ARUN KUMAR COURT EEEMI éie
3 2024 |024 188/20 |JATI ¢ Tg' Order Dtd. 2024-07-19 lppy1s |no-
24 TON  |4)
sl61052/ |a2.07.2 |0 |amon KoMAR COURT et
4 [2024 |024 154/20 |JATT Tg' Order btd. 2024-07-19 lppyrs No-
24 TON  |4)
146[61053/[22.07.2 [CRLREV [MR.P.C.CHH [C.O. [COURT [Order Dtd. 2024-07-16 |CRIMI |(Se




2024 |024 - INCHANT NO. NAL |at
247/20 15 REVIS [No-
15 TON  |2)
CRLREV CRIMI |(Se
COURT
61054/ 122.07.2 |- BALARAM NAL at
2024 |024 323/20 |SINGH Tg' Order Dtd. 2024-07-16 pporg oo
11 TON  3)
CRLREV CRIMI |(Se
COURT
61055/ 122.07.2 |- R K NAL  at
2024 024 331/20 [MOHABHOT Tg' Order Dtd. 2024-07-18 | oyrg INo-
19 TON  |3)
(Se
BLAPL- COURT
61056/122.07.2 1,51 4/5 |5 prADHAN NO. |order Dtd. 2024-07-18 o107 3t
2024 (024 2 No-
024 15
8)
(Se
WP (C) - COURT
61057/122.07-2 119615/ |t swaIn NO. |Order Dtd. 2024-07-19 at
2024 024 No-
2024 11
8)
61058/ (22.07 npnaE COURT ;ie
2022 155 7200, |7 PRADHAN Tg. Order Dtd. 2024-07-19 e
024 8)
(Se
BLAPI,— COURT
61059/122.07.2 |3,35/5 |5 prADHAN NO. |Order Dtd. 2024-07-19 at
2024 024 No-
024 11
8)
(Se
BLAPT,— COURT
61060/ 122.07.2 ) 065 /5 |rg MALLICK NO. |Order Dtd. 2024-07-19 at
2024 (024 No-
024 11
8)
ABLAPL (Se
61061/ (22.07.2 |- COURT BATL- |at
2024 lo2a 2912/ KARMA DAS no. o |order prd. 2024-05-14 |7 -
024 4)
(Se
BLAPT,~ COURT
61062/122.07-2 |3963/5 |p parIDA NO. |order Dtd. 2024-07-19 “ATET At
2024 (024 1 No-
024 11
6)
ABLAPL (Se
61063/ (22.07.2 |- MOHAN COURT at
2024 |024 5757/2 |KUMAR SAHU No. p [0rder Dtd. 2024-07-12 No-
024 6)
(Se
BLAPT—
61064/ 22.07. R. K. COURT at
024 o5 6879/2 |1 T No. o |order prd. 2024-07-19 -
024
6)
(Se
WP (C) - WRIT
61065/122.07.2 |1 5455, |p k. JENA COURT |5 Ger Dtd. 2024-07-18 BRANC 2°
2024 024 004 NO. 2 hop  [No-

7)




BLAPL-
61066/ 22.07. R. K. COURT BATL- lat
soza 954 6854/2 |15~ No. 5 (Order Dtd. 2024-07-19 | oo
024
9)
(Se
LAA- FIRST
61067/ 122.07. A.K. COURT at
2024 024 13/202 ACHARYA NGO, p (Order Dtd. 2024-07-18 iPPEA No-
0)
ABLAPL (Se
61068/ 122.07.2 |- COURT at
2024 loga 39447 [FARMA DAS No. o (order Dtd. 2024-04-30 oo
024 6)
(Se
BLAPL-
61069/ 122.07. R. K. COURT BATL- lat
o024 loza 3923/2 |5 Cr No. o (Order Dtd. 2024-07-19 | oo
024
7)
ABLAPL (Se
61070/ 122.07.2 |- RAHUL COURT at
2024 |024 5789/2 |SETHI No. p [0rder Dtd. 2024-07-19 No-
024 7)
ABLAPL (Se
SUBHRA
61071/ 122.07.2 |- COURT at
o024 loza 39942 giiiYAN No. o |order Dtd. 2024-04-30 Noo
024 7)
ABLAPL (se
61072/ 122.07.2 |- COURT at
024 lo2a 6919/ AT NAYAK No. o |order Dtd. 2024-07-19 oo
024 7)
ABLAPL (Se
SANTOSH
61073/ 122.07.2 |- COURT BATL- lat
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